
I]OR N,l A
P U BLIC AN\ot] NC L\,IENT

(Regulalion l4 ofthe lnsoheDc) an(l Bankrupicr- Board ol lndia (Volnntar)'
Liquidation I'rocess) Rcgnlations. 20 1 7)

1'or rh,. atlc0tion ofthe slakcholdcrs of DAIwA HOLTSE INDLJSTRY INDIA Pt(IVATE I I\4ll-LD

I Nemc ol aorponre Persorr Dai\\a llorsc Industr) IDdir Prilarc Linrited

2. Date of lncoryoration of(lorporate l'eroD 28 Ausust 2017

Arthoriry under \rhich Corporalc Person is

iicorDoratcdl reeistered
Rogislrar ofColnpanies, D€lhi & I Ia.-\'ana

,1,
Corporate ldenlily Nurrrber (CIN) ol

u70109HR201 7FTC070528

Address ol thc Registered oftlce and
Principal Officc (ii an]) ofalorporate

I 1704, Iower Bl. Spazc i Tech Park,

Sector .l9. aiurgaon. Haryana. I21001,Irdia

6.
I iouidatiorr a'ommencenrent datc of'

28 June l02l

1.

Details of Liquidator olaorporate Person

Nenle Nls. Manisha Itawal

Regislrarion Number rBBr/rpA-002/IP-N00233/20 I 7-l 8/10684

Address A-l/t)- I hird Floor. T-02. Seolor l6
Noida. Uttar Pradesh-2o1 30 I

Email Address nranisharawatfcstrlBrnai Lcom

I elcphonc Number 0l:0-,1227699

8 t,as1date lbr submission ofclailns 28 July 2021

\(r1ice is hcrcbt siven that the Dai\,a liouse Industr) lndia Pri\ate I irnited has comnlcnccd voluntary

Iiquidation oD 28 lunc 2021.

The stakeholders ol Dai\\,a Honse lDdustry l,rdia Pri\'ate I-ilniied arc hcreby called upon lo strbmit a

proolol their claims. or or beforc 28 July 2021. to dre Iiquidato. at the address nrenliorcd against itenr

7.

'thc llnancial creditors shall submit their prool ol claims by electrnic means onll. All olhcr

stakeholclers nray subrrit the proofofclains in pcrsorr. h) post or bl eleclrolric rneans.

Submissiolr of lalse or misleading proofs ofclaiff shall a1tftic1 pe altics.

\,1s- N4anisha Ra*al
Liquidatorof Dai\\a Ilouse Industtl India Pri!alc Linited

Dniei 28.06.2021

Placci Gurugranr

l'

TBBUIPA-002
r?.N002331

2017.18110684 I


